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The 3" Suptember 2015
No. 7/B.P.H203/2010 H(F-6358—n exercise of power conferred under section 5!
Bihar Police Act, 2007. The Governor of Bihar Herenakes the Following amendment in | 4
(A) of the Bihar Police Mannual 1978 (as amendecdhftime to time) with Immediate effe
Amendment
Para 4 (A) of the Bihar Police Mannual, 1978 -lll, Appendix-72 will be substituted b
the following :-
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"Selection of the driver constables will be madetly Central Selection Board constituted
by the Director General of Police for the appointinef constables. In this board Director General
of Police will include Motar Vehicle Inspector/Tedcal Expert nominated by Principal Secretary,
Transport Department/State Transport Commissioner.

This Board will sent recommendations of successfndidates in physical measurement
test and motor driving test to the Superintendefistrict Police/Commandants of Battalions who
will make appointments of the recommended candidaBzfore appointment, they will ensure

verification of character and identification ofsetied candidates after proper enquiry.
By order of the Governor of Bihar,

Kaushalendra Pathak,
Additional Secretary to Government.
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